
GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE

DEPARTMENT OF HEALTH AND FAMILY WELFARE

RAJYA SABHA
UNSTARRED QUESTION NO. 423

TO BE ANSWERED ON 06TH FEBRUARY, 2024

STATUS OF AB-PMJAY

423. DR. SASMIT PATRA:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) the details of funds allocated and utilized towards the treatment of beneficiaries under the
Ayushman Bharat Pradhan Mantri Jan Arogaya Yojana (AB-PMJAY) since the inception of the
program, State-wise and year-wise;

(b) the insurance claimed and collected by the hospitals or healthcare institutions under this
program since its inception, State-wise and year-wise;

(c) the details of beneficiaries registered and benefiting from this program since its inception to
date, State-wise and month-wise;

(d) whether Government has received any concerns or identified any irregularities in this
program, and if so, the details thereof; and

(e) the measures taken by Government to improve its scope and reach?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND

FAMILY WELFARE
(PROF. S. P. SINGH BAGHEL)

(a) to (e): The details of budget allocated and funds utilized under Ayushman Bharat – Pradhan
Mantri Jan Arogya Yojana (AB-PMJAY) are as under:

(in crore of Rupees)
Financial
Year

Budget Estimate Revised Estimate Funds released as part of Central
share

2018-19 2400.00 2160.00 1849.55
2019-20 6400.00 3200.00 2992.94
2020-21 6400.00 3100.00 2544.12

2021-22 6400.00 3199.00 2940.65

2022-23 6412.00 6412.00 6048.63

2023-24 7200.00 7200.00 4553.41 (as on 14.01.2024)
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Under AB-PMJAY, central share of funds is released to the States/UTs on the basis of actual utilization of

the scheme by the beneficiaries, subject to a ceiling. There is no State specific allocation under the scheme.

State/UT-wise and Financial year-wise details of funds released under the scheme are at Annexure-I.

As of 15.01.2024, approximately 6.22 crore hospital admissions worth Rs. 79,174 crore have been

authorized under the scheme. Approximately 6.19 crore claims have been submitted by the empanelled

hospitals for the treatment provided under the scheme, out of which 5.78 crore claims have been settled.

State/UT-wise and Financial year-wise details of claims submitted and claims settled under the scheme are

at Annexure-II.

AB-PMJAY is an entitlement-based scheme and therefore, beneficiaries are not required to register. All the
eligible beneficiary families are covered from day one of the implementation of the scheme in
the States/UTs. However, a beneficiary verification process is undertaken to verify the identity of
the beneficiary. Further, verified beneficiaries are issued Ayushman Card, as a token of
entitlement and empowerment. Eligible beneficiaries cannot be denied treatment in the absence
of an Ayushman Card.

As on 29.01.2024, over 30.8 crore Ayushman Cards have been created across the country. Six States are
using their own IT platform for scheme implementation, and therefore, month-wise data is not available
for all States. State/UT-wise and Financial year-wise details of Ayushman cards created under the scheme
are at Annexure-III. State/UT-wise and Financial year-wise details of authorized hospital admissions
under the scheme are at Annexure-IV.

The Comptroller and Auditor General (C&AG) audit report on Ayushman Bharat -Pradhan
Mantri Jan Arogya Yojana (AB-PMJAY) was tabled in the Parliament on 8th August 2023
(https://cag.gov.in/en/audit-report/). National Health Authority (NHA) has submitted its Action
Taken Note (ATN) to C&AG observations. The ATN includes NHA’s clarifications regarding
audit observations and details of action taken wherever applicable.

About 45,000- 50,000 hospital admissions are authorized under the scheme every day. Massive
Ayushman card creation drive and IEC campaigns across the country are undertaken. The details
of different initiatives taken in this direction under the scheme are at Annexure-V.
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Annexure-I

State/UT-wise and Financial year-wise details of funds released under the scheme

(Amount in crore of Rupees)
State/UT FY 2018-19 FY 2019-20 FY 2020-21 FY 2021-22 FY 2022-23 FY 2023-24
Andaman And
Nicobar Islands 0.15 0.41 0.27 0.76 1.00 0.59

Andhra Pradesh 182.85 374.07 261.23 223.95 480.89 349.82
Arunachal Pradesh 2.31 0 0.67 0 3.80 3.22
Assam 21.08 133.23 12.1 87.91 209.33 288.00
Bihar 88.27 82.49 0 59.77 145.51 172.50
Chandigarh 0.68 3.82 1.84 2.49 6.41 4.13
Chhattisgarh 217.43 280.37 112.62 66 352.94 138.25
DNH and DD 4.27 2.02 4.24 1.76 2.93 2.25
Goa 0.64 0.06 0.49 0.6 0.53 1.19
Gujarat 77.5 212.33 99.84 330.55 660.15 267.48
Haryana 26.81 58.69 71.92 89.95 143.50 88.67
Himachal Pradesh 17.18 19.12 32.93 33.71 64.32 34.33
Jammu and Kashmir 20.64 33.44 22.7 75.12 85.62 35.87
Jharkhand 170.17 126.5 100.32 7.98 0.00 0.00
Karnataka 159.31 254.13 160.85 414.11 647.74 278.28
Kerala 25 97.56 145.61 138.9 151.34 155.48
Ladakh 0 0 1.62 0.51 1.92 1.28
Lakshadweep 0 0 0 0.31 0.15 0.07
Madhya Pradesh 72.57 118.46 164.8 355.25 665.73 714.07
Maharashtra 266.32 241.88 376.65 324.75 388.03 466.42
Manipur 7.18 17.1 11.45 22.5 38.55 21.87
Meghalaya 15.57 18.07 49.52 22.28 47.31 30.1
Mizoram 17.48 12.41 14.97 16.58 26.30 23.35
Nagaland 4.72 10.89 12.27 14.09 21.69 25.79
Puducherry 1.52 0 1.23 0.11 7.98 4.96
Punjab 2.24 55.55 46.85 80.5 111.38 35.84
Rajasthan 0 200.07 258.31 96.39 416.96 501.30
Sikkim 1.03 0.09 1.85 1.04 2.30 4.41
Tamil Nadu 304.98 441.77 359.81 75.14 578.67 263.20
Telangana 0 0 0 150.26 173.54 114.31
Tripura 12.81 20.18 8.98 35.6 45.25 36.96
Uttar Pradesh 85.01 147.49 167.63 157.56 501.78 445.25
Uttarakhand 12.54 30.73 40.52 54.23 65.11 44.22
West Bengal 31.28 0 0 0 0.00 0.00
Total 1849.55 2992.94 2544.12 2940.65 6048.63 4553.41

Data as of 14.01.2024
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Annexure-II
State/UT-wise and Financial year-wise details of claims submitted, and claims settled under the scheme

State/UT
FY 2018-19 FY 2019-20 FY 2020-21 FY 2021-22 FY 2022-23 FY 2023-24

Claims
Submitted

Claims
Settled

Claims
Submitted

Claims
Settled

Claims
Submitted

Claims
Settled

Claims
Submitted

Claims
Settled

Claims
Submitted

Claims
Settled

Claims
Submitted

Claims
Settled

Andaman And
Nicobar Islands 13 7 147 138 307 287 753 659 665 647 386 383

Andhra Pradesh 6,54,622 6,53,572 1,66,284 1,60,166 7,41,279 7,12,631 11,18,045 10,87,589 14,85,994 14,65,393 13,55,214 11,46,400

Arunachal Pradesh 339 329 1,151 1,118 42 35 102 94 934 891 963 933

Assam 27,451 25,457 78,671 75,169 92,131 91,418 1,74,161 1,71,991 2,36,203 2,24,322 3,61,401 2,54,017

Bihar 18,023 13,146 1,47,286 1,27,112 83,221 80,531 1,12,330 1,10,605 2,05,779 1,89,578 2,34,800 2,33,642

Chandigarh 271 264 3,157 3,043 5,123 4,840 8,179 8,020 10,068 9,309 12,285 5,685

Chhattisgarh 2,25,122 2,12,540 6,21,441 6,07,197 4,91,103 4,77,342 8,88,362 8,63,055 12,68,798 12,12,649 11,86,816 9,12,037

DNH & DD 7,675 7,003 31,483 31,111 18,857 18,695 20,519 20,207 21,416 21,096 15,643 13,884

Goa 8,594 4 321 52 140 137 168 167 408 393 2,425 2,189

Gujarat 2,59,288 2,36,180 10,99,333 10,76,699 8,62,484 7,01,841 5,57,615 5,43,520 9,05,399 8,63,401 9,79,802 8,08,037

Haryana 10,252 9,778 93,427 89,905 1,36,632 1,33,233 1,83,300 1,80,627 2,80,048 2,69,881 4,55,714 4,15,704

Himachal Pradesh 7,987 7,170 44,315 40,186 27,899 26,186 45,860 44,190 60,439 58,559 49,104 40,016

Jammu And Kashmir 6,260 5,954 66,487 63,860 61,851 50,641 2,45,963 2,37,322 3,77,361 3,55,677 3,28,215 2,91,666

Jharkhand 1,06,878 1,04,027 3,96,185 3,74,154 2,88,915 2,64,105 3,21,445 2,99,016 4,02,648 3,91,718 3,07,740 2,34,320

Karnataka 87,283 87,283 5,67,842 5,67,837 6,57,341 6,57,332 10,85,387 10,85,373 20,36,280 20,35,870 23,24,335 22,83,058

Kerala - - 9,69,197 9,45,790 10,37,376 10,21,887 16,93,000 16,68,665 12,17,126 9,82,433 5,44,441 3,18,377

Ladakh - - - - - - 506 473 5,113 4,651 5,276 3,242

Lakshadweep - - - - - - 65 65 422 399 345 234

Madhya Pradesh 41,160 37,815 2,60,272 2,32,626 3,76,215 3,65,245 6,99,481 6,77,305 11,42,436 9,70,077 9,25,795 4,87,238

Maharashtra 1,03,744 1,03,739 2,07,021 2,06,951 2,19,448 2,19,359 2,79,619 2,79,334 2,88,479 2,87,719 2,59,664 1,91,006

Manipur 1,402 1,326 12,081 11,766 16,076 15,917 23,653 23,393 38,360 36,041 33,487 2,595

Meghalaya 1,117 1,114 1,24,320 1,23,778 1,23,714 1,23,404 1,45,208 1,44,051 1,84,870 1,75,156 1,50,187 1,27,912

Mizoram 7,026 6,934 27,491 27,106 16,931 16,546 13,815 11,651 23,217 22,541 25,276 6,615

Nagaland 263 252 10,104 9,890 7,345 7,294 5,644 5,632 12,437 12,419 23,481 20,709

Puducherry - - 1,361 1,258 2,477 2,366 11,848 11,664 24,610 22,965 28,801 17,522

Punjab - - 1,93,970 1,89,426 4,14,882 4,05,093 5,28,359 5,19,108 2,92,978 2,69,348 4,16,562 2,97,698

Rajasthan 7,83,953 7,80,985 7,91,652 7,86,718 2,31,866 2,30,549 6,35,409 6,33,471 15,93,912 15,86,558 16,46,112 14,92,889

Sikkim 9 8 1,202 1,184 1,932 1,860 2,753 2,699 4,727 4,200 5,720 3,174

Tamil Nadu 3,19,964 3,19,964 7,95,813 7,95,813 14,17,247 14,17,247 45,34,915 45,34,915 17,55,634 17,54,254 8,44,764 8,13,401424



Telangana - - - - - - 2,77,837 2,65,420 4,63,320 4,10,374 4,54,947 3,46,640

Tripura 7,754 6,856 50,916 46,413 29,990 26,021 45,662 43,088 75,870 71,305 77,324 26,764

Uttar Pradesh 65,209 60,751 2,80,377 2,60,402 3,13,910 2,92,865 4,89,645 4,74,262 8,06,221 7,78,105 11,13,055 7,68,923

Uttarakhand 20,255 19,401 1,24,078 1,15,891 1,11,537 1,06,885 1,79,523 1,72,664 2,56,401 2,45,951 2,93,174 2,47,764

Data as of 30.01.2024
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Annexure-III
State/UT-wise and Financial year-wise details of Ayushman cards created under the scheme

State/UT FY 2018-2019 FY 2019-2020 FY 2020-2021 FY 2021-2022 FY 2022-2023 FY 2023-2024

A & N Islands 3,408 11,518 18,795 6,095 813 25,974

Andhra Pradesh 5 14 49 1,22,22,747 30,39,616

Arunachal Pradesh 105 1,493 13,603 32,165 37,235 36,981

Assam 86 908 1,45,776 2,17,930 1,00,12,289 62,68,370

Bihar 11,39,675 41,41,614 14,66,320 7,22,838 3,29,017 9,56,922

Chandigarh 25,036 24,813 11,893 7,401 80,751 24,925

Chhattisgarh 6,73,311 21,16,614 88,88,867 37,34,793 19,43,322 37,57,720

DNH & DD 3,08,752 81,422 13,349 11,367 15,939 4,031

Goa 7,570 13,965 317 263 5,139 47,016

Gujarat 44,01,689 28,27,816 97,553 39,83,093 51,21,824 70,19,404

Haryana 8,92,365 12,98,633 3,37,429 3,01,914 53,70,225 27,12,885

Himachal Pradesh 5,09,337 3,19,610 2,14,554 69,743 18,274 1,46,048

Jammu And Kashmir 10,47,033 50,279 34,16,489 21,11,017 15,28,399 2,63,416

Jharkhand 30,71,641 56,36,121 2,54,567 4,08,213 13,53,286 11,69,551

Karnataka - 336 6,58,869 48 1,28,96,440 20,05,555

Kerala 113 63,63,179 1,76,165 2,80,265 3,27,534 3,94,525

Ladakh 32,384 509 58,025 16,512 23,055 55,848

Lakshadweep 8 1,559 93 16,593 7,793 4,360

Madhya Pradesh 90,64,211 48,62,322 91,29,333 37,12,957 93,32,470 25,04,899

Maharashtra 4,97,621 62,97,711 2,70,786 3,72,001 17,67,038 1,60,55,734

Manipur 80,640 1,45,702 70,143 1,02,620 84,730 64,090

Meghalaya 2,33,650 12,82,954 41,380 1,45,279 78,438 1,04,016

Mizoram 1,31,670 2,09,925 11,033 3,934 78,405 75,030

Nagaland 19,380 2,06,756 16,648 21,681 1,90,844 2,12,124

Puducherry 7 1,13,996 15,791 2,56,508 23,457 77,801

Punjab 36,84,680 22,62,735 15,79,586 1,99,050 7,06,077

Rajasthan - - - - 1,02,78,849 92,32,797

Sikkim 4,222 27,207 2,701 10,791 7,925 16,394

Tamil Nadu 188 179 373 32,44,708 30,19,414

Telangana - - - - 69,49,447 12,98,621

Tripura 3,50,010 7,68,202 1,17,879 37,517 41,308 82,271

Uttar Pradesh 28,28,422 65,28,640 44,29,547 41,53,600 92,01,753 2,17,95,847

Uttarakhand 28,65,125 8,57,669 5,50,073 3,53,466 3,76,978 4,73,144 426



Annexure-IV
State/UT-wise and Financial year-wise details of authorized hospital admissions under the scheme

Data as of 15.01.2024

State / UT FY 2018-19 FY 2019-20 FY 2020-21 FY 2021-22 FY 2022-23 FY 2023-24
Andaman And Nicobar Islands 14 150 311 794 695 413
Andhra Pradesh 1,39,925 5,76,991 7,56,406 11,60,904 15,42,183 12,62,734
Arunachal Pradesh 375 1,234 70 231 1,019 846
Assam 32,702 84,422 91,772 1,75,310 2,39,612 3,10,496
Bihar 18,462 1,50,567 84,812 1,14,882 2,12,504 1,97,009
Chandigarh 273 3,135 5,206 8,207 10,271 11,113
Chhattisgarh 2,30,971 6,27,786 4,92,288 8,93,285 12,86,731 10,17,055
DNH and DD 7,675 31,621 18,862 20,526 21,422 14,481
Goa 9,723 374 139 167 407 1,420
Gujarat 3,14,087 11,38,567 8,23,589 5,58,564 9,08,184 8,19,523
Haryana 10,426 93,830 1,37,044 1,84,108 2,82,782 3,41,886
Himachal Pradesh 8,238 45,089 28,394 46,548 62,142 41,316
Jammu And Kashmir 6,278 65,762 62,519 2,46,823 3,79,759 2,69,539
Jharkhand 1,07,125 4,02,636 2,92,945 3,24,024 4,05,671 2,58,022
Karnataka 1,18,153 5,80,443 6,52,150 10,83,580 22,13,619 24,33,887
Kerala - 9,69,810 10,40,111 16,96,845 12,22,500 5,16,487
Ladakh - - - 505 5,186 4,324
Lakshadweep - 1 - 64 401 322
Madhya Pradesh 42,612 2,61,496 3,77,006 7,02,119 11,49,586 10,14,950
Maharashtra 1,08,062 2,03,957 1,42,631 1,29,700 3,17,164 3,02,664
Manipur 1,459 12,527 16,330 24,050 38,866 25,853
Meghalaya 1,122 1,24,358 1,23,680 1,45,224 1,85,112 1,28,454
Mizoram 7,067 27,584 16,915 13,904 23,309 21,679
Nagaland 262 10,096 7,344 5,650 12,456 21,227
Puducherry - 1,361 2,477 11,863 24,733 24,223
Punjab - 1,94,052 4,15,749 5,28,728 2,96,695 4,99,661
Rajasthan - 9,25,683 4,18,192 12,34,819 16,40,401 15,90,934
Sikkim 9 1,205 1,937 2,753 4,792 4,837
Tamil Nadu 8,05,291 8,15,775 18,94,989 44,94,343 14,19,371 7,90,670
Telangana - - - 2,71,016 5,59,443 4,85,617
Tripura 7,763 50,950 30,075 45,892 76,522 68,434
Uttar Pradesh 65,920 2,81,158 3,14,580 4,94,345 8,22,346 8,57,219
Uttarakhand 20,321 1,24,524 1,12,217 1,81,034 2,58,843 2,50,414
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Annexure-V
The details of different initiatives taken in this direction under the scheme:

 Ayushman card creation Drive: After massive success of Aapke Dwar Ayushman (ADA) campaign 1.0 and 2.0 with the creation of approximately

10 crore Ayushman cards created during 2022-23 only, ADA 3.0 campaign has been launched with Self-verification feature enabling beneficiaries

to create Ayushman card for himself/herself along with his/her family. Also, ‘Ayushman Bhava’ campaign has been launched by Hon’ble President

of India on 13.09.2023 across the country with the mission to saturate Ayushman card creation in the country. Ayushman card creation is one of the

on-spot services being offered under ‘Viksit Bharat Sankalp Yatra’ (VBSY). More than 2.78 crore Ayushman cards have been created during VBSY.

 Technology upgradation – The newly launched BIS 2.0 platform makes it convenient for scheme’s beneficiaries to generate Ayushman cards.

Under BIS 2.0, village wise access to beneficiary database has been enabled for better mobilization of the scheme’s beneficiaries.
“Ayushman App” has been launched for Ayushman Card creation. The app has a unique feature of self-verification. In simple four steps, this feature

enables users to create Ayushman Card using a mobile phone.

 A comprehensive media and outreach strategy to spread awareness and to empower the beneficiaries about their entitlements and rights

under the scheme has been followed. This includes the use of media vehicles such as outdoor media, digital display at ticket counters across

various railway stations, announcements at major bus stations, passenger train branding, national and regional press coverage, op-eds and

advertorials in print media, radio campaign, telecast of beneficiary testimonials via Doordarshan, mass messaging through SMS, traditional

media etc.

 Support of ASHA workers, frontline workers under Panchayati Raj, Self Help Groups under the National Rural Livelihood Mission (NRLM)
for beneficiary mobilization, e-KYC for card creation and IEC related activities is sought.

*****
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